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Retired Government Officers in
BHEL

4742, SHRI SUNDER SINGH
BHANDARI: Wil] the PRIME MIN.-
ISTER be pleased to state:

(a) the number of retired Govern-
ment and Public Sector officers above
the age of 58 working in BHEL in
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the rank of Deputy General Manag-
ers and above and the total monthly
salary and other emoluments that
each of them is drawing; )

(b) whether Government’s atten-
tion hag been drawn to irregularities
of the BHEL management in making
these appointments; and

(¢) whether Government are con-
sidering cancellation of these appo-
intments? ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(DEPARTMENT OF HEAVY IN-
DUSTRY AND DEPARTMENT OF
PULIC ENTERPRISES) (SHRI P.
K. THUNGON): (a) Ag present, no
retired Government, or Public Sector
Officer aged more than 58 years is
working in BHEL in the rank of
Deputy General Manager or above.

(b) and (¢) Question does not
arise.

Doordarshan Kendra at Dibrugarh

4743. SHRI BHADRESWAR BUR-
AGOHAIN: Will the Minister of
INFORMATION AND BROADCAS-
TING be pleased to state: :

(a) whether Government are aware
that the Doordarshan Kendra at Dib-
rugarh is regularly telecasting its
programmes full of disturbance;

(b) whether Government propose
to construct a new TV tower at a
new site, as required up to its height,
as the present one was not allowed,
to be constructed by the Civil Avia-.
tion Department up to its stipulated
height; and '

(¢) if so, by when it is likely to
start working?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING (XU-
MARI GIRLJA VYAS): (a) TV trans-
mitter at Dibrugarh is repoted to be



